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% The e are in re. peet of tate Coopel'uti"e Banks as there are no tntra l Coop rative Bank 

in these 'tates/UT. 

N.A.- Tot AaviL:. bk, 

@In these tatesfU.Ts there are no Lanri Development Banks. 

Enhanced price for W·5 variety jute 

672. SHRI AJIT BAG: Will the Min-
ister of AGRICULTURE be pleased 
to state: 

(a) whether the state Go\·ernment 
of West Bengal wanted an enhanced 
price for jute (W-5 variety) for the 
jute sea 'on of 1982-83 ; 

(b) if so, whether the said price has 
been accepted by the APC tlnd Gov-
ernment; and 

(c) if not, the reasons for the same? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE 
AND RURAL DEvELOPMENT (SHRI 
R. V. SWAMINATHAN): (:i) Yes, Sir. 

(b) and (c). The A.P.C. has submit-
ted its report on price policy for raw 
jute for 1982-83 season after taking 
into account the views of the major 
jute producing states and other fac-
tors. The report is under consideration 
of the Government of India. 

Fixation of procurement price of jute 

673. SHRI INDRAJIT GUPTA: Will 
the Minister of AGRICULTURE he 
pleased to state: 

(a) whether Government are aware 
that j ' \e growers ar not getting 

even remunerative prices fixed by the 
Agriculture Price Commission for the 
raw jute; 

(b) if so, what is the procurement 
price fixed for the current season; 
and 

(c) what measures are being taken 
to see that cultivators get th~s price 
for thefr produce? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE 
AND RURAL DEVELOPMENT (SHRI 
R y. SWAMINATHAN): (a) 'l'he 
j~te growers, by and large, are gettinl 
remunerative prices as fixed by the 
Government after due examination of 
the recommendations of Agricultural 
PriJces CommilSsion. In certain po-
ckets, t~e growers may not be gdting 
the statutory minimum prices for the 
basic variety as fixed by the Govern-
ment because of substandard quality. 

(b) The procurement price for the 
current season 1982-83 is under ex~­
mination of the Government and \\ill 
be announced shortly. 

(c) Efforts are being made to ensure 
that as far as possible purchases are 
made by the J.e.I. directly from the 
jute growers or their ~ooperatives. 

The Jute Corporation of India has 
been making increasing purcha~es of 
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raw jute during the recent years. The 
JCI has made record t)Urchas~s of 
raw jute during 1981-82 at 17.59 lakh 
bales of 180 kg. each. 

Integrated Rural Development 
Programme 

674. SHRI K. LAKKAPPA: 

SHRI GHUFRAN AZAM: 

Will the Minister of RURAL DEVE-
LOPMENT be pleased to state: 

(a) whether the Integrated Rural 
Development Programme launched by 
the Government has been bogged 
down and the benefits have not r ach-
ed the intended beneficia.ries; and 

(b) if so, what steps have been taken 
by the Government to make this pro-
gramme a success? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRI€ULTURE 
AND RURAL DEVELOPMENT (SHRI 
BALESHWAR RAM): (a) No, Sir. 

(b) Though the performance of thi9 
programme has been improving dur-
ing the last two years, further steps 
have been taken by Government to 
achieve greater success in the remain-
ing years of the Sixth Plan. Key in-
dicators of performance are now re-
ported every month from the block 
and district level to state and nation-
al levels as a part of the rrlonitoring 
effort under the 20-Point Programme. 
The Centra) Government has also de-
puted senior officers to visit di tricts 
and blocks in each state for under-
takirig a field study of Vari01JS aspect'· 
of the implementation of this program-
me and its impact on the 1Jeneficiades. 
This exercise is followed by discus-
sions at the tate level for removing 
operational constraints. Evaluation/ 
impact tudies ar also l 1eing attemp-
ted from this year as an integral part 
of this programme. 

EstImated power generation at the end 
of Sixth PI n 

675. SHRI AJIT KUMAR SAHA: 
Will the Mini ter of ENERGY be plea -
ed to state: 

(a) what will be the estimated po-
wer generation at the end of the 
Sixth Plan; 

(b ) what will t' e the estimated de-
mand of power in the country at the 
same time; 

(c) what would "be the sho rtfall bf:t-
ween the genera.tion and the demand; 
and 

(d) steps to be taken by the Guv-
ernrnent thereon? 

THE MINT. TER OF STATE IN THE 
MINISTRY OF ENERGY (S ill VIK~ 
RAM MAHAJA.01): (a) The Sixth Fi ' t! 

Year Plan envisages an addition of 
19666 MW of capacity. comprising 
14208 MW of thermal; 4768 of hydro 
and 600 MW of nuclear capacity. 

(b) The requirement of energy as 
per the Eleventh Annual Power Sur-
vey Report will be 185 Twh~ 

(c) and (d). It is hoped that by the 
end oi 6th Plan the demand and sup-
ply wouid be balanced. 

The State Electricity Boards have 
been advised to take concrete action 
to arrest slippages in commISSIoning 
of projects, if any, and to improve the 
performance of the thermnl power 
plants. A number of short-term and 
long-term measures have been taken 
aIld are being taken to maximi e po~ 

wer generation by improving the uti-
lisation of existing installed c::lpucity. 
Th se include reactivisation of a task 
l"Ol'L for 210 MW units, s~tting ~p 

oj ;_t similar Task Force for 100/110/ 
120 ~/IW units, r ovi. Po teams of opera~ 
tion peciali ts from entra! Electri-
city Authority, drawing Up of renov~­
tion and betterment progra:nml's and 
their imp! mentation etc. 




